W P(C) No. 265 OF 2002

I TEM No. M\ 2 Court No. 6 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Wit Petition(Civil) No.265/2002

CHANDRA DEO JHA @ CHANDRA DEO JHA' VI KAL’ Petitioner (s)
VERSUS

STATE OF Bl HAR & ANR. Respondent (s)

( Wth Appln(s). for ex-Parte stay )

Date : 30/04/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE M B. SHAH
HON BLE MR JUSTI CE Bl SHESHWAR PRASAD SI NGH
HON BLE MR JUSTI CE H K. SEMA

For Petitioner (s)
M  Pavan Kumar, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
........ L......l.......T.......T.......T.......T.......T.......T J
. SP2
To be placed in usual course.
. SP1

(Y. P.Dhanija) (K. K. Chadha)
Court Master Court Master



